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Sh. Ankit Kumar Singh, PCS for petitioner. Sh. M.K. Bagri, OL for the
Central Govt. However, the report of the ROC in the present matter is received. The
petitioner 15 granted liberty to file its comment/objection to the report of the ROC,

by serving advance copy to the respondent Central Govt./ROC.

The matter be listed on 15" September, 2017.

Date: 25.08.2017 Shri H.P. Chaturvedi (Member (Judicial)
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